THE HIGH COURT OF MEGHALAYA
AT SHILLONG

NOTIFICATION
Dated, Shillong 227 August, 2016.

No. HCM.11/44/2016-Estt/3138 In supersession of Order No.| dated 26.03.2013; Order No.
7 dated 02.05.2013; Order No. 8 dated 06.06.2013: Order No. HCM.11/03/2013/4864 dated
15.07.2013; Order No. HCM.I/63/2013/352A dated 09.02.2015; Order No.
HCMLIT/63/2013/407 dated 18.02.2015; Order No. HCM.I1/63/2013/481 dated 23.02.2015;
Order No. HCMLIV72/2015/PLIl/3869 dated 14.12.2015; Order No. HCM.II/125/2016-
Estt./1767 dated 27.05,2016, Hon'ble the Chief Justice is pleased 10 constitute/re-constitute
the following Committees in the High Court of Meghalaya.

;’i Name of Committee Mcn}hermlamhers
| Admimstrative Commitiee i. Hon'ble lh:: Chief Justice
2. Hon’ble Mr. Justice S.R. Sen
3. Hon'ble Mr. Justice V.P. Vaish
2 Committee for Recruitment of 1. Hon'ble Mr. Justice S.R. Sen
purict Judges and other udictal | 5 Honle Mr. Justice V.P. Vaish
3 Buildings Committee [. Hon’'ble Mr. Justice S.R. Sen
2. Hon’ble Mr. Justice V.P. Vaish
4 Rules Committee |. Hon’ble the Chief Justite
2. Hon’ble Mr. Justice S.R. Sen
3. Hon'ble Mr, Justice V.P. Vaish
5 Finance Committee I. Hon ble the Chief Justice
2. Hon’ble Mr. Justice S.R. Sen
3. Hon’ble Mr. Justice V.P. Vaish
6 Purchase and Expenditure T . Hon'ble Mr. Justice S.R. Sen
Compitice 2. Hon'ble Mr. Justice V,P. Vaish
7 Library Committee. I. Hon'ble Mr. Justice V.P. Vaish
8 Commuttee for Administration of I. Hon'ble Mr. Justice S.R. Sen
Tribal Courts
9 Security Committee of High Court |. Hon'ble Mr. Justice S.R. Sen
Seic Pufioeriinate o 2. Hon'ble Mr. Justice V.P. Vaish
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Committee for e- Procurement 1. Registrar General
Process - . :
2. Jommt Registrar-cum-05D
3. Assistant Registrar (Accounts)
4, Central Project Coordinator
5. State Informatics Officer
Central Committee for Recruitment | 1. Registrar General
of Staff in Subordinate Courts

tJ

Registrar (Administration)
3. Assistani Registrar (Recruitments)

By Order,
REGISTRAR GENERAL
Memo No. HCM. 11/44/2016-Estt/3138A Dated, Shillong 22" August, 2016
Copy to :-
I. The Joimi Registrar-cum-Secretary to Hon'ble the f‘hmf Justice, High Courr of
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Meghalava, Shillong.

The Joint Registrar- cum- OSD, High Court of Meghalaya, Shillong

The Private Secretary to Hon'ble Mr. Justice S.R. Sen, High Court of Meghalaya,
Shillong.

The Private Secretary to Hon'ble Mr. Justice V.P. Vaish, High Court of Meghalaya,
Shillong. The Registrar, High Court of Meghalaya, Shillong.

The PA 1o Registrar General, High Court of Meghalaya, Shillong. N

The Joint Registrar, High Court of Meghalaya. Shillong.

The Registrar (Administration). High Court of Meghalaya, Shillong,

The Deputy Regisirar (Adminisiration), High Cowrt of Meghalayva, Shillong.

The Deputy Registrar (Infrastructure & Accounts), High Cowrt of Meghalaya, Shillong.
The Assistant Registrar (Recruitment), High Court of Meghalaya, Shillong.

The Assistant Registrar (Record), High Cowrt of Meghalaya, Shillong.

The Assistant Registrar (Accounts), High Court of Meghalaya, Shillong.

The Chief Librarian; High Court of Meghalaya, Shillong.

The Chief Translator (l/c Stationery), High Court of Meghalaya, Shillong

The Public Relations Officer, High Court of Meghalaya, Shillong.

The Systems Analyst, High Court of Meghalaya, Shillong for uploading the same on the
official website,

The Superintendent (Judicial), High Cowrt of Meghalava, Shillong.

Office file
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REGISTRAR GENERAL
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